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WAYS), 1975-78-—contd.

WTIR WA : OF 92 ¥T AN §
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g @ AT X & qR @ WY agd
e § T wr AT faeT 1w
w4 & fowfadr ¥ qF @A T AT9
e & 1 o o aga A T R AT
¢ wg 7y & v 9 Q¥ & wEr S S
forelt w50 oY € afafordy Ay & 1 o
wae X rr g, fow Sew oar
fefrmmafrm s &g qerife
e s @ v Y Afew aw TEme
gy wifefefafad gorht owrsfe-
fafodt g ¢ 1 7R war faar oy
eHe W 3o fram feew o
g e fram adt & fr ow
o E §, e gw o wy § ar s
wer § ag gndy fedgread 1 iy
it st wefan #Y, sl oY gfae
¥ wrT 9 gErvefafady @ g aY 39
LT TEATE TS #Y A awar §

MR  DEPUTY-SPEAKER Your
Minsster of Parhamentary Affairs has
swd that not more than flve minutes
should be given, and the Speaker has
Jeft a note saymng that moie than five
minutes should not be given

SHRI DAMODAR PANDEY., He
has very kindly aliowed me ten minu.
tes,

MR, DEPUTY-SPEAKER 1 do not
know whether he has

SHRI DAMODAR PANDEY. Before
allowing me, he said ‘You will have
ten minutey’
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MR, DEPUTY.SPEAKER: I do not
know.

st AT ol Wi o qfae
forw ®Y wrE wrrefafedt mfy § Wy
gfre frw avg & waww s §, Iee
w7 foredard ¥ agt & ¥ wewr WX
sfewr?t frew o & gfve #t sy &,
e wwra § ar Al et A @y wmee
v afeg + A OF ¥ Wy & ar
T 7E g7 framrar A o Awat
& 1| 9y ¥ WA o wEed Fwr § i A
w7 ST g ¥ aw Sre o B S g
Frrrom v @ ®) T D ¥ ey
Wt nigzffae, af & it &
e g e wefy wemy go wm eI
& writ e AT ® o qav oo 8
wrazfafeads 23 g7 @ qv vEEr
A & | 77w a1 oRrszfafad f
wifen 1

e A 9 gHA ¥R 5336 K7
T Y ¥ 1w 7 W a7 e By
g s ot fr w249 fafaam - &
i sz afcfaaize I wvdd w7
#fr gt g 203 fafew =
* fewr 1 Sty W ¥ 1419 FOE
sy o7 QX faar oy | et oM ow
¥ v Arm? oy & o ¥ Ink wpd
aft gt ot A ag w@ T o 6 8y
fafeum =7 gy 0 &% A
qrar | W e & g ¥ ot qewie
Y W 97 9T AW e X o gaR
drem 48 fear 185 fafar zv ) o
ot Bt wfn off gt onw ¥ qw i
gt o ¥ qr § s
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w0 g7 ol & wk  feay i g
w0y AfieT gawr Az Fowe wg g
fe gramt & 10 fufoamzr wwad
feai 1

MR, DEPUTY-SPEAKER: I will
make it very clear. If you want to
speak, you can gpeak, I am not going
to stand in the way. It was decided
that the Minister will reply at 2 O
Clock, There 15 a letter from ¥ycur
Chief Whip that not more than five
minutes should be given. There 1s a
note from the Speaker here that not
more than five minutes should be
given to thg speakers from the Con-
gress Party. ‘You have taken nearly
15 mutes. If you want to take tne
whole time yourself, you can go on
because you take your stand on what
the Speaker has told you There i¢
noting more to say.

o THAT SR ;YA S e
g3rifmrgBanward 17 faT aer
g | £ W A o W ot i wogy
afy woy xafam 2% 9 9 ™ e
go ey ¥7 @Y vl ¥ o wE
e kv gAY e S F A
s e qf | g W@t i g
%5 ¥y § 7 eRfag e wn o
w7 g1 IFeAr e 2 e ®
T AW AGTH TIH ACH Y AY 1 WA FEA
tfRewivddwemes ¥ | wa
drwmerr ar s ot Sw Fan
wifgn ot | Afea oa® arnz @ ol
aga A avfet Raw § 1| A DA
T FATATY, TR Rz fraed Tk fr
et afy Pasar ) rowE # oA
ag § fr we gz s X a7 g 7AW
o W w1 § o Fg o wrg A
I ¥FTe xq ¢ Wifow 4 39 wAS
Rt oY e Bre g7 Afiey W=
T Wifer 0200 dwr ax & 2N
W WY W TR, o P e frerd

¥

¥ oz forad fory oy s o ot
wifgg N e & A wm o
R am T & oW wT FW
g N ot mfeai S e ff e
T WA WIS WK W FTAT AT
w7 €1 aY wTaw! TS Y S qgYga P
wr w€

s & =fen & genfy aw i gf 8
#fra fogre Fmerd it o) 37 1969
T HIW A7 A WA G EWT 1 W
1T ¥ AY AT A qv & ¥y Frad
# 1 &fem mrar Y sA-fawT e, Zome
9 qv & %1 A1 fgmra 91 3947 wvar o
FA9% BA R 1 &gl GIX Wy
TR A A § | uT Jw W19 ey
¥T zqf ®1 food Ty fear 3 o
o P T ¥ qg Ay AWw W
T wrd | oF e Fawe 7 & 5 qer
fr g ¥ f6 o9 § 97 A ey
vy & AfeT w9 ww 3 T e
q WA A SN Y A R g
Fraf 1 A o feqrr @Y Y oy
4t e gy wf & ° fgw e faw fely
FITHT FT FIAAT N ETAL 7 T4 &
TR T AT ¢ QAT MiEAT ¥ WA
Wi Afem e & owm o waET A
FATGHTE I A A .. ..

JqEaW WERY : W WG qETA
¥

ot avevee ofd : WY wredege
sTam wg w7 & AU wTOTOR
ity wfes argaw @ foar & e @
v a1 {4 fapre & fawt @y & fefewe
drwardc ¥ ¥ wafun @ W d
A sem s swoamE w8 X
W A HT I gra WIT # G |
warw WY ferr w7 foar a7 ool sew A
A EATT AT HIIAR A H AR &
art fad wan @ 1 el e
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o & ST F ey vy § fie of v
forar war v o Sre § e o il @

frefroogaomaltdrar g &
wgw fis gard avr ) oy fantad
# 3w w7 duy o+ v S @ A §
ot I fedamarwy fradyr off
& ardwr | T T T g gk
Wt & feerc Ay @ & wwan
fie ot fed rf ot 44 ¥ ag s
AT AT wew ¥ o

*SHRI J. MATHA GOWDER (Nil-
giris): Mr, Deputy Speaker, Sir,
throughout the country 258 pairs of
traing have been cancelleg through-
out the country on account of coal
shortage. Sir, out of thig 124 pairs of
traing have been cancelledq on the
Southern Railway., What else can
you call this except by the name of
discrimination towardg Southern Rail.
way? It is inexplicable to me how it
happened that 50 per ceat of the csn-
celled trains ghould be on the South.-
ern Railway. I would appeal to the
hon. Railway Ministey that gll the
cancelled traing numbering 124 pairs
of trains on the Southern Railway
should be immediately restored, espe-
cially in view of the prevailing
drought ang famine conditions in
Tamil Nadu.

Nilgiris is my constituency. As you
know, it is a significant place of tou-
rist importance. Inspite of that, on
one pretext or the other. the train
from Mettuppalayam tc Ootacamund
had been cancelled twice. ©On the
ground of coal shortage, this train
wap cancelled last time for nearly six,
seven months I would lke to stress
the point that the people living in the
Nilgiris belong to hill tribes and the
area ig also backward. They depend
primarily on the tourist traffic  for
their Livelihood. 1f this train iz can-
celled on one ground or the other,
they are deprived of their livelihood.
1 would request the hon. Minister o

or any other such shortages, in wview
of its importance to the livellhosd of
the backward people lving in this
hill area.

1 have repeatedly mentioned on the
floor of this House and ¥ have also
written to the hon. Mintster of Rail-
ways, Shri Quereshi, that ginee Nil.
ris is a potato growing centre, adequite
number of wagons should be made
available during the geason for trans-
porting the potatoes to Northern
States. During the pea; three yesrs
I have seen personally that adequate
number of wagong are pot made
available to the potato growers in the
Nilgiria during the geason. After I
personally take up the issue with the
Railway Minister, the wagons are
made available As you know, potato
being a perishable commodity cannot
brook inordinate delay in getting the
wagons. I take thig opportunity to
request the hon. Minister of Railways
that a permanent arrangement should
be made for making available to the
Nilgiris adequate number of wagons
during the geason for transporting the
potatoes

Sir, gimilarly, 1 have been request-
ing the hon. Minister of Rajlwayg that
diese] traction should be introduced on
Madras—Mettuppalayam track. He
also gave me ap assurance that gisel -
traction would be introduced as soon
as the diesel locomotive is made
available I wonder whether diesel .
locomotive has not become available
only for thig track or all the avallable
dbesel locomotives are being taken to
other areag where the diese traction
ig being introduced. 1 stresg this
point because of the tourist impor.
tance of the Nilgiris, I would appesl
to the hon Minister of Ratlways that
he should introduce Iimmediately
diese] traction on Madras—Mettup-
palayam track.

In conclusion. I woul@ draw the
sttention of the hon. Minister of Rail-

———

*The original gspeech wus delivered in Tamil

“



269 DG, (Riye),
1978-78

ways by summarising that 124 pairs
of trains which have been caneslled
on the Southern Railway should be
restored immedistely, that on no acco-

ung the Mettuppalayam--Nilgiris ¢rain
should be stopped in future, that ade-
quate number of wagons ghould be
made available during the season to
the potato growers in the Nilgirls and
that diesel traction should be intro-
ducvelg on the Madras-Mettuppalayam
track.

With these words, I conclude my
speech.

Y wvpvy ey siww : (sweEfgY)
v e & of W & wanw
¥ w7 § W it &b & wevner @
OT T | AT AT § | AR
FNwenwh sg v @@
w8 frre ity & m ot oo g1

MR. DEPUTY-SPEAKER: We con-
gratulate you on your recovery.

ot o v sew T
s 9 e Wy ohfa we Ay
¥ ¥ o fagre & WA |
g S Ay & fie a AR A
faafed af ol & a7 1 7 oy
¥ X gy Tft vy wigan fr fen avg &
v aat & 3 mfen o gar At o gw
A e A & g wvey e
wiv 25,27 andy wft qf &1 afew
CoRodw oy o ¥ H v W
W8 % ouy xivgy Far ot faerd o
LRCUUE Gl GE R R R R
Ygrow & Waw qg wgw W g e
S WY qeat T gL A1
witeq vt & o S T @
i wrror ot ranfifs & dw w1 v e e
Falt wirar R el awehs & ) i
feid  ouqwer fodid 3 v o & ¥
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*TT gU A wlr ¥ o

Tt wffy W el (sfer a)
¥ TrTgR i T Ave fram €% Wi oW
¥e Agraar faet ser w1 & v W
I w1 wdY Iy Ad AT wEar |
AT AT A AT wEA WXrEAY
¢ fe o gz gf o weord g€, ot wgreny
& af gz T ¥ sfwm & wdvew
% 08 e ) g el Y e
Ty

W ¥ owgw wmlt ® A 9%
TREYT # W7 {7 O AP weaE
w* for 8% ¢ 1 39 I wemETw AT
am oy ¥ e foor ww Al &
30 weqa & feee o Wi uw 5B
A & for § ge Sni ¥ It v
A g Ja F AF W T HF A 9T
S & & |

Aravar AR A S ar
fir ety ¥ wolt & v 97 agy oF ¥
faarg & a1 faEe wvee Ady
I AR ¥ wHE T A 3
¥y feormm A & Wuw
aEEA R AT Y e g ¥
I YA FE A T T A
T U AEA AN AT RAT R T
Ar ¥y sy ¥ aw o fowr
¥ AT wer friel Wi 5w ¥ Ame
7576 ¥ 1 WXE1 £ AT § I AT
w# Agd wgRT ¥ E 1
AT & WAL 7S5 1397 7 6 T
& wk & w= ¥ doer A0 3 ¥ Forar war
§ 1 sheg o ¥ g W T A

-
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wag Fa7 6 feaniee #r g8 o o
¥ femt agn frowr womer & 1w
g @ity Wl o o et ot i
et i & qdfiw sk A ye A ¥S
ey o 1 22 femvae ) fgrse R
¥ R T s A w ow af
T W T wE fegr ey | & wwwar
g f& 3% ot vy e

AT & A1y oA & W =
#ft ¥ T F AETET NG
m’(irgwﬂ'—n%?} Ter fedow
Wy § fafaw fediom LU
I FEWA F qUIR F W A G |
AFY WY& FT AWARTZ 7 AT AW TG @
$ g wm wre (wfAr am) Wt
SO FTENG AT R P qEEW
fis g TEE A i AR A A F
qRgEY #1918 FT T FIT OF A9
agr AT T W wav getaT v
& ®nit ¥ fad 377 (REgTUT W) ¥
5T gER AT OF AXT ATH EPFT A

:

QE XA L FRT G D6 &
-y afer WATT T g FE
@t L3 Gl A R

Wiping tears, that wil be the best
service to the country

oW 1 T] ¥ a@ yEwar e
oy # oy fvag fem ¢ f oddfin o
Wiro et fa § 39 A Sy
%1 fadrg s wm & oY aga o a@
HEAT ATLAT AT JAT TG W] # WAy
agw wwly ¥ b oqd s ek du
araqe & A fm ¥ fere
wx § 37 ¥ oY ¥ gt wag-
ol T H WK | ST T A &
T Wt sqra < F for A W W
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BT T Ay weny gy § 4 ag g o)
i @ kwrwe @ ut §.
W w2 9T Y g ¥ ar wniie

¥ W ¥ wagrel o wiw 5 g
T F awdw Wi ay of fger Wy

Tty ¢ wg wiger A W wgw
gt 1 ag ¥ smdm § e Bmefedt &
sre wdft arfzgy & damelt § fe v owy
T W FT g0 Bw &7 fey A v R
% mowm g fe 3@ agm afeeed
afee Areme fog % A 9% 2, 4, 10

= g arfed

SHRI SAMAR GUHA (Contai):
Mr Deputy-Speaker, Bir, I have
waited for long just to make a few
observations

1 only want to inform the hon
Rallway Minster that his  Budget
Speech and his attitude towards the
raillway employees has been very
much appreciated by the railway-
men I have been infoimd by hund-
reds of them and even their leaders
I would only make a request to him to
please have gome kind of ap atten-
tion to that bureaucratic vindictive-
nes, and daltoriness and see that
every 15 days he gets a report about
his promive to them 1n regard to
vietimisation end how 1t has been
itmplemented Then, in respect of
cases of violence and sabotage, the
cuses whith have been instututed, if
they are acquitted in the lower court,
the cases may not be taken to the
higher coust

Anocther point that I want to make
15 about the Calcutta Tube Railway.
It has been exercising my mind for
long 1 had a long discussion recently
with the Minister in-charge of the
CMDA,M C Bhola Sen, and I
say, with all sense of responsibility
that it 33 baffing to me and I should
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sy, not vuly it i an ingtance of bank-
ruptay of intelligence but even the
bankruptsy of commonsense becatse
by just spending at the moment
Rs. 215 crores which will, ultimately,
betome Rs, 800 crores, it will touch
wonly 8 per cent of the traffic problem
of Calcutta In the wake of it, it
will create a tremendous problem of
dislocation and many other allied
problems and, ultimately, they will
not be able to complete it

Now-a-days, in all parts of India,
the tramways have been .em.ved
because the tramways today civate
the worst type of congestion n regurd
to traffic mobility. In no othe: part
of the worlg there 1s the ‘ramwzys
In Hong Kong and Tokyo, it 18
there. But they have other mass
transist arrangements also.

MR. DEPUTY SPEAKER: 1
think you made that point yesterday

SHRI SAMAR GUHA. Sir, I wou'd
unly remind you that an 1551 1 wrote
13 articles saymng that Bang.adesh
will become independent )} wes
dubbed as a mad man Ev y iy
closest friends dubbed me as a mad
man. That 18 why I say. 5 yems or
10 years after, everybody wijl be
saying that we created a wroblem
by having the idea of the Tuoe 1ail-
way So, it is better wvou bave s
second look at it.

Just remove the tramways, intro-
duce the trolley buses Make use of
tram engineg for introducing trolley
buses and provide more buses Al
ready, there is & semi-vircle and the
other semi.circle can be completed
by having a cireular railway By
introducing trolley buses and more
buses, within Rs. 250 crore« which
have been allocated, within two
Years, 50 per cent, if not maie, of the
traffic problem of Caleuita can be
tackled. ‘Therefore, 1 would ugain
make & request to you. I again re-
eat that this is a  bankruptsy of
coOmmongense to have this fantasy of
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the Tube Railway which will only
create a traffic problem and solve
only 8 per cent of the traffic problem
by spending such a huge amount.

1 have an.ther reguest to make.
The issue concerns my constituency,
but that is not the main reason why
I am raising it There should be a
connecting hink  of the Khmagpur-
Madras hine to Digha: it 15 only a
quesiion of 20 to 25 miles. and the
connection can be had either from
daleshwar or some other place.
Ihgha is the only outlet for greator
Caltutta, particularly for the ¢onmon
man, for the low-income group. Now
the traffic to Digha has increased six
tim~s  But the bug service iz horri-
hle, it is very bad; ang people whu
want to go to Ihgha -unnot gu
easily Here, 8ir, 1 want to draw
attention to the fact thay many people
complain that Calcutta i# a utv  of
procvession, a city of extremism But
many people dn not know that, due to
the rush of the refugees, suddenly
the population of Calcutta gnt doub-
led and Caleutta hag 1o bear the
burden of the refugees Not even
one per cent of the people uf Calcutia
have any scope for any kind of relax-
atinn; there is no park, there 15 no
game What will they do® There is
the political problem; there is the
problemn of extremism It 15 a psy-
chological problem due to enviroiu-
mental conditions  For this, Digha
is the only way-out, for the week-
end they can go and come back &nd
that will refresh them a good deal
It will have a great effect on the
whole psychelogical atmosphere, on
the social atmosphere, of Greater
Calcuita if there is an easy channel to
go to Digha and come back. As I
sad, it is only a question of 20 to 25
mile.connection. Economically also,
it 15 feasible Digha pan goes all
over India; it iy also rich 1n mat fish,
cashewnut ang coconut I have made
a2 rough calculation; the exports
from there are to the tune of Rs.
30 to 33 croreg every year So, it is
aléo economically feasible. I would
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request you to make a feasibility
study at least Recently, a report
has been sent to you from the Digha
Development Project. Please see
whether this 20 mule-connection to
Digha from Jaleshwar or some cther
place can be given That will solve
the social problem of Greater Cal.
cutta

SHRT A S KASTURE (Kham-
goon): 1 am thankful to you for
giving me this opportunity to speak on
the Demands for Grants for Rail-
ways for 1975-78

In thig connection I woulq like to
bring to the hon Minister's notice
some problems of my constituency
There is a proposal regarding con-
struction of a new broad-gauge rail-
way lme between Kunamgaon and
Jalna Khamgaon 1s i1n the Vidharba
part of Maharashtra and Jalna 1s m
the Marathwada part. This part 1s a
ectton-producing region and hence
there 15 a great demand for this hine
Thig proposal was considereq feasible
and & trafic-cum-engineering survey
of this hne was made during 1912-
13. Then the actual work was start-
ed 1in 1833-34 and was 1n progress upto
1939 Even to-day, the earthwork
between Khamgaon to Chibih side
and stone¢ bearmng GIP can be seen
on hoth smdeg of the earth-work and
even this lme 1, shown on the topo-
graphical 'map of that area 1 tad
written to the hon Minster lasy year
and ha received a reply from him
that th proposal was not feasible
But the fact 13 that the work was
undertaken and some work was also
done If these are the facts, I re-
quest tne hon Mimster to send some
experts to that areg and consider this
proposat favourably as thig 15 an
urgent ° eed of that area

There 15 also & need for a new hne
between Jalgaon and Sholopu- v
Ajanta and Aurangabad  Ajanta
caves a e not so for connected by
rajlways whereas Aurangabad serves
the EHora caves. A large number
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of fouriste wisit these coves owvery
vear They come fom even outside
the country also. If this lhwe iy pro-
vided, the tourist traffic will incvesse
considerably

Then, Sir, there iz 5 proposal for
having an Express train  between
Nagpur and Ahmedabad via Bhusaws}
ang Surat. At present thers is
not a single express train on this
line  Between Surat and Bhusawal
there are passenger tramg only at
present I request the Manister to
consider the problems of this area and
start an  Expresg tram  between
Nagpur and Ahmedabad via Bhusawal
and Surat

There 18 also a proposal for con-
struction of 3 new rallway station at
Jamwasu between, Amanwadi and
Lohagad railway stations on the
Khandwa—Hingoh metre gauge line
I had written to the Minister and the
Minister was kind enough to inform
me that the proposal was feastble and
that station would be there very soon.
But since the last 2-3 years there is
no progress regarding the construc-
tion of that railway station

There i1s another proposal regarding
30 Up ang 28 Dn Express At pre~
sent only two berthg in 1l class gre
aliotted for Malkapur n 29 Dn
Malkapur 13 an mmportant station and
two berths are not sufficient I re-
quest the Mumster to enhance the
quota for Malkapur to ap least 10
berths

There is one more proposal, that
one bogie should be attached to 290 Dn
from Khamgaon to Bombay Khame
gaon 15 a big station in Buldana dis-
trict which is my constituency also.
It 18 also connected to Jalam I a
separate bogie Is attached to 29 Do
from Khamgaon then the prohlem of
accommodation of pessengerg
Buldana distriet and my cmﬂtmy
will be solved

With these words, T thank you very
much for giving me an opporfunity to

v
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wit ferve fog () - Srew
oft, wxr o ¥y awr ¥ ey faey &,
R S R A e ATE
s Y wk & Jfww T gy ¥
ot Wk ard & oy fawgw T W A
agi ¥ &, 39 9 Wk s A g
o W wAT YA W gEEE ar
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14.00 hrs

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MOHD SHAF1 QURESHI)
Mr Deputy-Speaker Sir, thig is the
second time that we are discussing
vertain metters pertaming to  the
railways There are certain other mat.
ters which concern  the  enmtire
country Some hon Membery have
taken up polats with regard to their
own local problems. Some points
have already been replied 1o by the
hon Minjster There are certun
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points which need clarification and
some being of locil nature, we shall
see that the replieg are sent to the
hon. Members, with a view to
seeing that the problems are solved
An impression that is going round is
that the railways asre closing their
eyes to the realities of the mtuation
existing in the country and the de-
mandg of the hon. Mcmbeis are mot
given dite conmsideration I wigsh to
assure the House and the hon Mem-
bers thst due consideration 1, given
to their requests and representations
either with regarqd to their areas
where they want new railway hines or
otfier matters which normally they
take up although they are strictly
withiy the purview of the railways
That is a matter pertainmng to the
staft

The development nf rmlwass in the
country s based on the concept that
it has to take inte consideration the
overall economic development of toe
country The expansion of the rail-
ways and the conversion of the
gauges is considered purely
from the economic point of view and
from the viewpoint o{ tirewr develop-
ment  But, 12 is neover given conside-
ration on the basy, nf a region or
State. So, any misgiving that a region
is particularly developed or a state 1=
beiag given » faveurabl treatment I
think, is not justulrd  If you look at
the entire map of the country, you
can see that *he 1atle ar network n
the country has spread Lk arteries
in the humsan hoddv  This 1e the rvs-
tem which w¢ want i krp alive in
order to evolve tne ¢ nomit w lution
of the country It 1% true. that, when
we take up the econornic development
of the country, we cannot ignore the
backward areas of cut countiy Those
have also to be Hrought inle the main~
stream of econdime development of
the couniry agz a whole We on our
own, In cerfaln areas, to which Sy,
you alsg belong. particularly, the
North-Bastern Regiun, which has to
be opened up for ity own development
and for the sake of integration, as
Part of this great couniry, mode a
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provision of Rs. 500 crotes in the
General Fifth Five Year Plan for the
development of lally areas, It was
suggested to the North-Eastern Coun-
cil, to Government of Orissa and other
concerned States siso, that they should
give priorities and carmark certamn
amounts for the deve*upimeny of trans.
port in the backward useas  We have
been pursuing with ti # State Govern-
ments and, on our own, have also been
taking imtiative 'o0 «oq tna' this de-
mand 1s accepted But, much depends
upor: thé response or the Stale Gove
ernments themselves

Bir, as yun know, development of
rail facilities in our country cannot
be done in 1solatinr We have to do
thai 1n coordination with 10ad trans-
port and, may be, with other modes of
transport like sea that gre available
to us For mstance we have to take
sult from the western c18.1 19 1. cas-
tern region.  Now, it is a matter of
thought and we have to gee whether
1t could be carried better by rea or by
road or bv train Ii need, coordina-
tion between difforen: ministries and
valioug States Sn far p+«  rarlways
are concerned, I .sn a*surg the hon
Members tha* ali the comnitments
made by the late L N Muanra in the
ilouse and outside the House wiil be
fully honouted Despite 1o tuct that
we may not be abie to tkke up the
construction work of new raliwsy
lines in backward areas. the Railways,
on their own, have started surveys in
various buckwaid areus Fven in the
North-Eastern region several areas
for the railway lines have been
surveved These surveved ines woald
have o tength of 3430 Kms and the
approximate cost of cansiruction of
these railway lines would be about
be abouy 708 crores So, the hon.
Memberg can really understang the
probleq that the fotxl allotment for
the development of backward areas
is Rs. 500 crores and for construction
of railway lines alone {h: onst wouid
be Rs. 700 crorzs. So. tha question is
one of fxing prioribes We are not
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+ adhering to the old concept that an

, -area should develop fiist and then the
railways should move in. We feel
Railways have 10 develop as part of
the infra-structure for the develop-
ment of the area and it 15 with this in
view that we have been lnoking at the
operung of new raillway lines and ex-
pansion of the railways in the coun-
try.

The other important pomt which
was ratsed by the hon Membe: s re-
garding operational efficiercy of Indian
railways which hag to maprove Thete
are no twg opiniong 1n thr- regard that
it the rallways have to functlon a
effective trunsport meat: 1, thy, coun-
try then optimam utihsation of the
existing rolling stock and thy eqwip-
ment 1z a must Tni, rvoives the
whole ma.luncry of our  employees
who are working in the raillways
The Mimster «tated in his  budget
speech that we are at the end of the
tunnel and at that time sumic Ien
Members remarked: Can he e, tlx
ngw track beyond the tunnel”

Sir, we have tu be optimictic so far
2% our future development iy concein-
ed and the hon Members would ogree
that it needg concerted cffuits on all
frontg t0 sae that ou- railvay trans~
port system attains ‘ne eviciency for
which it was knowy not (nly within
the country but vutude ‘he counhy
wlso. With regard to ouperational ¢ ffi-
ciency of the ralways I wouid hike to
give tertamn figures to the hon Mem-
bers so that they cur unlemstand as
to how gradual ympi1o:cment hog been
‘brought about in the fuactintung of
the railways During the vear 1873-
74 the Indiap railwav, moved & total
of about 1849 mulhion tsrnes of traffic
which ineludes about 1021  million
tonnes of revenue earning tiaffe The
reveave earning traffic 11 one for
which freight 18 pmd by the public
angd the jest is our own materiaj like
conl, stones and other raw-material
which we tacrv ™ our own purposes.

DG. (Riys) 197676 ay

The yesr 1973-74 was a really diffi~
cult vear for us because we had all
the troubles during thaet period, namwe~
ly, strikes, go-slow, gheraos, etc and
the railways were the main target of
that attack But i1mmediately the
strike wag over, corrective measures
were taken and we could see a mark-
ed improvement in the operational
efficiency of the railways Ag 1 have
already tated 1 the House ous own
employees deserve congratulationg for
the way 1n which they have worked
to impiove the functior ing of the ratl~
ways

In the fist two montag of this year,
that 15, 1974 the 1evenu: caring fra-
flic cartied by the 1atinayg was less
by about 358 m ionnes ar compared
to the corresponding peitod of last
year but after the nost-stuk¢ period
we have muade concaderihll jciovery
ang we have wiped ow. this <hurifall
by the month of September, 1874 Now
ag the end of Janumy ) 5 tnal 18 in
the first ten month, of the firanaal
yea: the Indiap railways have lnaded
88b m itonnes of add.fitnul revenue
carning traffic as compaieg to the cor-
responding persod last  viar ‘There
ha, been a recurd wagoa loading on
the broad-gauge and thix rend of
wagon loading 1n the mon'h of Peb-
ruarv has been very high The post
strike period of traffic rcvival on the
Indian railwass has thus witnessed an
eminently cuceessful pe, formance gnd
weagon loading ha: 1mpio 1d ooer the
succeasive months reatning  an all
time record of 8812 of (nal wagons a
day in Januarv, 18735 The trend is
even hetter in Februnry 1975 A deily
average loading of 8254 mark hag been
achieved and w~ hnpe thai it wil} go
up to 9300 this month which will be
a gort of all time high record so far
ag coul loading 15 concerned The hon.
Member has raised a very pertinent
point when he soic? that when we were
loading 7000 wagons pe: day, we ware
ranning the full compliment of our
traing and he had asked that with the
improved trend in the coal loading
position, why yre we hining so many
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tralng cancelled and why are we not
restoring these trains. Thig ig a very
relevant point. But, the hon Member
hag to understang that go far as rail-
way oou] ig concerned, coal which the
Railways are using, our own stock,
had depleted considerably At that
time., when there was shortage of loco
coal and Rallwayg used steam caul,
Railways had only two pptions, either
to build up thelFown stock or to see
that the industry which is using steamn
coal 18 kept running Ir. the sverall
interest of the countrv, ¢ deliberate
decision was taken by the Hailways
that the coal supply to the nrlustirie,
using steam coal should ¢et *he firt
priority even al the cost of depletion
of our own stock with the result that
on cerfaip rasvdways, radwoy,' Jtock of
coal came duwn to tne level of two
deys or even 1 3 dayvs or lowes in cev-
toin gheds. Tius 35 a very low jnven-
tory for Ravlwavs We have to bwld
up our n.ventary befure u lurde nuu-
ber of traine which welp coeolied are
gradually testored I thirk ot 3 par-
teuisy pount of time, mme (han a2
thousand trains weie ¢ hcetied and
today the posation 15 that not morve
thon 200 traipy reman cancelled As
the hon Mmnister hag wlrendy  stated
in the Howe, with the eradual im-
provemsent 1n the mvenfory pocilion
ot coal together with improved 1 w'
supply, when we are able th build up
our stock to about sevente;, davs, we
' ghal] he able {o gradua'lr restore ail
the trains. It 1, not that +he coal sup-
ply position has improved to this ex-
tent, and still we have not been able
to run our trans

SHRI DARBARA SINGH (HWoshiar-
pur): What ghout the dicsel cars?

SHRT MOHD SHAFI QURESH! 1
wil} some to that I have Foere wath
me a note which gives complete mfor-
mation about the coal supply position
to steel plants, to power plants ard to
the indusiries. There is hardly any
sector of the industry which has ony
.complalnt about the supp'y of cral
Therefore....

SHRI DEMODAR PANDEY: Sir, 1
would Hike to gpek  clar*f~ation from
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the hon. Mihister. 1Is it truz that 15
million tonnes of coal are being mov-
ed only by trucks, and Railways are
not in a position to move this 15 mil-
lion tonnes of coel and that the smal)
consumers including small scaile in.
dustrieg are not 1n a nposition to get
railway wagons for their requirément?
You will take care of g industries.
It is all right. But, what about small
consumers?

SHD! MOUHD SHAF! QURESHI:
The fact 1s that the Ruilways with the
improved mobility of rolling stock, are
in a vusglion to camy all the coal
w lieh 15 made avaldaole tn thcm pre-
sentlv by the Coal Mines Autnority.
It 15 tiue that some o4l 15 bulag mov-
«d Lv trucks.

SHRI DAMODAR PANDEY 15
milliong tonncs

SHRI MOHID SHAF1 QURESHI:
May be But, 4 fur 4; wWe & e con-
cerned, 1if the product on of cusl goes
up tn 80 or 90-9T million tor ne~ thy
year Raways share tlat 10 about
80-70 per cent whu s the Tattwiuyg are
moving by traan, will be fuly met
The only thing Ts that some portion of
voal will be moved hy 10ai and the
ether portion may go by sea even. So
far 4¢ Ruilways' spnare 1g conre -ned, I
cair assure the House that there i1z no
dearth of wagons on ouy pail and Wt
will move any quantity of coul which
18 given by the cuncerned authorities
to u, presently

SHR] DAMODAR TANDEY: What
about the small consvmers?

MR. DEPUTY-SPEAKER: Mr,
Paudey. 1t Jhoulg not be a running dia-
logue. You have made the point. He
has tried 1n answer

SHRI MOHD SHAFI {QUREsHL
With regard to the Jistisbition of
coal normally. it is not done by the
Ratlways. The distribution uf coal to
various industries and other plants ix
done by the State Governments. It is
the State Governmentis which sponeor
the distribution of coal to varlous fme
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dustrieg and the Railwavs gre only
acting ag carriers Of course, ir one
particula; field, steam coal, 8 littie bit
of responsmbility for dmstribution has
been taken over by the TRallwaye
Whatever ig being sponsoreq by the
State Government, is being moved
by the Raiiways Of course, there
wag some difficulty zo far ag slack coal
was concerned. Now, the position of
the glack coal has improveg and the
loading figures today are very satis-
factory and we have beon able to
move a Jarge quantitv of slack coal
alap to various States

Sir, in regard to passenge: t1affic I
nave gtated earher ualsp in this House
that it 15 true that we me not In &
position to cope up with the inciess-
ing traffic because the increase in tra-
ffic is about 4-5 per cent per Year and
we do not have the requisite technical
capacity and lne capacity in certain
routes for moving «uch 5 large num-
ber of people Whatever capacily is
available with the Railwdys, 1t 1s our
endeavour to see that thig 1s properly
utilised ang the amemties und facili-
tieg which have been promsed to the
passengers are given ‘o them in full
Of late. we have been noticing sume
deterioration in the maintenance of
trains We have receivell o large
number of complaints that the fans
are mis:ng; there are no  proper
lighting arrangements angé that the
food served in the tramng 1 nat good.
These complaints are not new., These
are old and there 1s some truth in
them. 1 do not say these are baseless
complants It needs constant yigi-
lance constang endeavour and efiort
on the part of the supervisor, to see
that the maintenance of Indian rail-
ways is kept at the top,

The e¢fficiency of the railways is the
responsibility of the railway adminis-
tration itse! Buy thig efiiciency has
to match with the efficiency of our
users also. Unforiunatwiy, what has
been happening is that a large num-
Ber of thefts arg taking place of rail.

way equipment. Honoursble members
know that in gome coaches gven the
seals are being stripped gnd Dunlop
pillows are being taken away by some
of ou; customers,

SHRI SHIVNATH SINGH: With
the conmivance of railway stafl.

SHRI MOHD. SHA¥FI QURESHI:
1 am not denying it. Connivance of our
own men cannot be ruled out. We
have recently seem this trend. We
are not concealing anytling from the
honourable House Thy trend which
15 now developing of piferages and
theft. 1n conmvance witp our own
staff 1§ a very serious matter and it
needs very serious thought., We can-
not get ourselves absoived by saying
that the piotection of the yuods en-
trusted to the railways 15 pot the rea=
ponsibility of rallways We have to
take responsibility also of safeguard-
ing the security and <afety of the pas-
sengers who travel i our twains In
comyunction with the State Goveri
ments who asie incharg, of law and
ordetr in {he areas traversed by the
Railways We have also to assure
the general public that “vhalever
goods are sent by the railways reach
destination intact But thcre have
been certain cases in ceriuin identified
areas where organised gangs, putsiders
and some of our own peuple indulge
in this malprartice  Thic meang enox~
mous loss to the rallways  In the last
two vearg in gne particulur division,
the losses have gone up hom Rs &
lakhs to Ra 18 lakhs a year This is
a very scrioug matter bacause, firstly,
we are losing thig propgarty. This is
being taken possession of by unsocial
element, who cell 1t in the black mur-
ket Secondly. the railwayg have to
compensate the ownerg tor the loss.
This is a matter which Is recelving our
topmost sttention But this hag to be
done in collaboration with the State
Governments. -

We are now organislng a  seminor
on gecurity ang gatety oo Indian rafl-
ways which will give us an opportunity
to meet the various officialy of the
police deprrimonty of vardouy States,
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Tt is in collaboration with them that
we shall be able to facz this menace,
It s a big menace and & very serious
problem and we are geired of it

We have decided to appoint 3 com-
mittee which will be headed by a very
senior ex-railwayman who knows the
problems of the areas and who knows
the problems of the railways to jook
into this whole matter and gsuggest
wayg and meang ag to how best we
can curb this unsocial aclivity on the
Indian railways.

Another feature which 13 now deve-
loping in certain areas is thas I am
not blaming any State Governmen:; I
am identifying the areas In thu eas-
tern sector, Bihar and eastern UP, the
in~tdence of dacoities and thefts and
pilterages Iy on the increase This
is not a compliment to the railways;
1t is @ challenge to them which has
to be met We are issuing directions
to Zonal Railways that passenger
traing in which marriage parties
travel should be encouraged to ask
for special escort on payment to the
State Giovernment, because 8rig is one
of the attractions for the thieves who
enter these traing, to loot the property
of these marriage parties So full
protection will be given to  these
parties  Also other passenger tramns
and long-distance passenger trains
which travel during night are being
given police escorts Still I would
request hon  mombers for their co-
operation iy, meeting this hig challenge

use we need it.

Some hon. memberg raised the

question of certain lhineg which have

e unremunerative, which are

Tun by the companies which have

served notice that those lineg have
to be closed.

One of these Ymes is the Arrah-
Basaram Light Railway The broad
defalls of the agreement which has
been redched with this Railway are
that they will keep the Light Railways
in for a g::lod :f three
”‘fp Aprit, 5 and that the
Centray will retmburse
2 L8-1g

them only thelr working lossey which
may be in excess of Rs, 86,000 per
annum payable to the Company by
the Bihar State Govermment. In
computing thig reimbursement the
Company will not be entitled to any
return on their capital investment.
As the Light Railway Company had
threatened closure of #he line due te
non-availability of working capite) it
hag been agreed to provide them with
an amount of Rs 2 1/2 lakhy which
representg about one month’s working
expenses This ways and means
advance will carry interest at 6 per
cent per annum and is repayable by
31st March, 1976 1f the full repay-
ment is not effected by the prescribed
date, the amount will be adjusted from
the subsidy due to the Company to-
wardg working losses The Company
has also accepted the acrutiny of its
annus} budget by the Ministry of
Railways ang also the co-option of an
official of the Raillway Ministry as
Director on their Board

This would have created a very
serioug problem: in that area  This
would have meant the retrenchment
of n large number of Light Railway
employees So the Government has
taken steps to see that this  Light
Railway 15 kept runming and the em-
ployees are not thrown out of the
jobs

One other problemy which I would
like to touch in the end is the problem
of our employees I know that these
probleme have been raised in the
House both from the opposite and
from our owp side If you have =
look ay the developmentg after the
strike, you will fing that a liberal
view has been taken about the remn-
statement of the employeey and I
have stateq that al] those people who
were arrested during the strike, ex-
cepting four, have been released and
everybody is back at his work Sb
many timeg this thing hag  been
repeated in the House and T do no
know why hon. Members do
understand how liberal we have been
ang how effective the Co-operdtion
between the Rallway Administrution
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and the employeey has been. They
should be rather glad about it. I can
say that a new atmospher, ig being
created.

The gtrike which came in 1974,
which was a very unfortunate event,
started. With certain demandy raised
by thig umiong and the reaction of the
Government at that time. I have
said thap almost everyone of the
reasonable demands placed by the
uniong before the Government has
been accepted, excepting that we have
not gone into a detailed examination
of certain demands and that some
demands have beep rejecteq outright
and thiy was very clearly mentioned
fo the unions ang the employeesg at
that time

8o fsr as the Mianbhoy award Is
concerned, I would like to state, and
1 have stated earhier also in this
House, that the Government have
accepted the recommendations made
by the Federation of Indian Railway-
men. The financial implicationg of
the acceptamce of these demands is
about Rs. 35 crores. Thig is one
aspect which is ignored by the hon.
Members.

SHRI RAMAVATAR SHASTRI
(Patna): Pleage implement them.

SHRr MOHD. SHAF1 QURESHI:
Orders in acceptance of the recom-
mendations have all been issued and
all of them are under implementa-
tion. The recommendationg pertain-
ing to the hours of employment require
considerable preparatory work and
the process of implementation will
naturally take sometime, but even
then 1 may tell you what we have
done One demand wag that there
shiould be equalisation of pay scales so
far ag ¥iremen and Shunters are
concerned. This matter was referred
to an arbitrator and the arbitration
award wag given in October, 1974;
for the reviseg scales of Firemen “B”
1t waa gaid that the minimum should
be improved from Rs. 228 to Re. 280,
snd Rs. 350 should be maximum s
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admissible to Firemen *A”. The re~
vised grade for Shunters “B" ghould
be given Rs. 290 to Rs. 400 like the
grade for Shunters “A". Thiz award
bhag been nccepteq by the Goverrrment
and the improved scales were notified
on 10-1-75. You can see. The award
was given in October It was dis-
cussed i the ministry and implement-
ed on 10-1.75 The pay-scales of
shunters A and B have been equalis-
ed This wag one of the major de-
mands.

4 »

There were certain anomalies which
crept in because of the third Pay
Commission's reconrmendations  The
unions demandeq the appointment of
an anomalies committee This com-
mittee hag been appointed Thig com-
mittee has met on a number of occa-
siong and its deliberations are expect-
ed to continue for some more time.
As soon as this commitiee submits its
repory to the ministry, it will be
considered ang its recommendations
will be accepted But the financial
implecationg of the implementation of
the Thirdq Pay Commission’s recom-
mendations, excluding DA amount to
Rs 57 18 crores The annual ex-
penditure on 9 instalments of DA
amounts to Rs. 162 crores. The over.
all annual expenditure per annum
based on 9 instalments of DA would
be R 219 crores approximately.
Hon membery would understand that
the implementation of the decisions
meang a lot of money to b espent
But thay does not mean that we are
not going to implement these recom-
mendations. We are doing it with
speed.

There have beep complaints that
we have only upgraded Class I and
Class II posts. The expenditure on
upgradation of Clasg 117 ang Class IV
staff would amount to Rs. 12 % crores.
1 can assure the House that the up-
gradation of the non-gazetted cadre
is under active consideration and we
tave made further progress in #.
But it will take some more time
make the final recommendations.
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SHRI RAMAVATAR BSHASTRI:
How much more time will 1t take?
Officers have been upgraded, bug not
Clasy II1 employees.

SHR; MOHD SHAFI QURESHI:
It would meen an expenditure of
Rs. 12.3 crores Naturally it takes
some time. Class I and Class IT offi-
cers were smaller in number and eo
it took lesser time. Here the number
is much larger and we want to see
that no injustice 138 done to anybody.
“Therefore, we neeq some time. We
would not delay it even for a minute
more than ig necessary. We are dis-
cussing all these matters 1 cannot
give a specific date by which it will
be implemented. It wili be done very
s00n

Coming to scheduled castes and
scheduled tribes, it is true the quota
reserved for theqm has not been ful-
filled in certain categories and this
needs very serious thought and action
"The minister hag already announced
that so far as railway jobg are con-
<erned, not only scheduled castes and
scheduleg tribes ‘have been given fixed
quota but other minority communities
Yike Muslims, Christiang etc. should
also be given their due share in rail-
‘way services. We have already given
certain concessions to the scheduled
castes and scheduled tribeg candidates.
“Thelr age limit has been relaxeq by
five years, They are given Tree
passes whenever they come for sitting
in an examination. Stendards of
efficiency are lowered so that they
det ap efge over others, Particular-
Ty from the scheduled tribes, candi-
dates are not attracted. Thig s
¢ serious -matter which needs cons:-
deration. With thig vast media at
our disposal, people have to know
' dow many joba mre available in the
™'ways. 'Through newspapers, radio
nd other advertisements, we are
Tying to send this information to
Yickward grems o that people who
_:,"" qualified may get into ‘the rail-
ays,

|

st vl YW (SRaTgR) ;oW
g W fe o AR ¥ wrde 2w
A § ¥ Q£

SHRI MOHD. SHAFI QURESHI:
Special steps are Being taken in the.
matter of recruitment to bring up the
quota of Scheduled Castes and Sche-
duled Tribes.

I would take this opportunity to
congratulaf® fhe rallway employéeés,
five of whom have participated in the
World Hockey Championship. They
are Birender Singh, Ashok Diwan,
Phillips, Kindue and Surjeet Singh.

The railways have decided to give
eacdn of them Rs. 2,000.

ot rowrr Fag 55 g & G
T afea d v A EF

ot T qid ;5 TR ¥ W
w fxn

AN HON. MEMBER: Revise your
statement, please.

SHR] MOHD. SHAFI QURESHI:
It it is the desire of the House, I will
raise it to Rs. 3,000,

oft woarar fag oy feak waw
&7 syt ¥ v ww N

SHR; MODH. SHAF! QURESHI
If I had made an announcement that
1 will consider the matter, hon.
Memberg would have posmbly pounce
ed on me, saying that T am subservient
to the Railway Board. That is why
I have made a statement here of my
own accord, of course with the per-
mission of the hon. Minister, Hon.
Members would be glad to know that
they will get other benefits like incre-
ments, which are being considered.
Tor instance, we will give them one
promotion.
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SHRI J. MATHBA GOWDER: Two.

SHR] MOHD. SHAFI QURESHI:
No, only one.

. Various problems have been raised

by hon. Members. Coming to cater~
ing, we have changed the catering
system in one way. Earlier we had
decided that in the case of al} those
who had been holding contracts for
the last six to tep years, after every
gix yearg their cases should be re-
examined and fresh tenders should be
called. We have naticed that this
hag created a lot of difficulty for those
people, whose services have been
satisfactory and who have been work-
ing for the railways for a long time.
S0, we have reverted back to the
old pattern. It has been decided by
the Minister that the old system will
continue, which means that the con-
tracts of all those people whoee szer-
viceg are mot satisfactorvy will be
terminated by the Ministry at any
time; but, in the case of those cater-
ers, whose arrangements are satis-
factory, the contracts wilj continue.

SHRI RAMAVATAR SHASTRI:
Who will decide it?
SHRI MOHD. SHAFI QURESHI:

We will decide it. You will decide
it, because you will be giving certifi-
cates to these people, not the Railway
Board. After all, the services of a
contractor or a vendor are fo be
judged by the consumers, by the pub-
lic 'We have provided a machinery
now to see that the complaints which
are 'made ageainst these people are
rought to our notice, 8o, if the
services of any contractor are found
10 by not satisfactory, his contract will
rescinded.

ver the raflways are runming cater-
ing at a profit deparimentally, wq are
not going to disturb that system,
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They should be given some time to
improve the standard of catering in
the railways. 1 know a number of
complaints have come from the hon.
Members. At every level at the
zonal level and at the divisional level,
the machinery has to be geared up io
see that the standard of catering is
brought to the level of efficiency.

With regard tp book-stalls, I have
already said that we are prepared to
give book-stalls fo our young people
But, unfortunately, the response has
been rather very poor. Wpe are trying
to again re-advertise and see whether
we can attract the young boys to take
book-stalls.

With regard to creation of publir
zervice commissions, as has been an-~
nounced by late Shri Mishra Ji, T have
told the House that we stand by the
commitment which he hias made, The
only thing is that we are having cer-
tain financial difficulties But the
idea of providing the public service
commmissions in varioug regions. wnore
specially in backward areas. is still
alive. It is not a dead issue. We are
considering to see that it is expedited.

SHRI DINESH CHANDRA GOS-
WAMI (Gaubati): Why don’y you
scrap all and revive them when the
financial conditions improve?

SHRI MOHD. SHAFI QURESHI: 1
do not understand what the hon.
Member means, whatever we have
should be screpped. Whatever we
have s there and, in addition, we
must have more.

1 think, other points have already
been replied to by my senior collen-
gue, the Minister of Railways.

As repards other smll matters
which were raised by the hon. Mem-
bers, I think, replies will be sent to

BOME HON. MEMBERS rote—
{Interruptions).
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MB. DEPUTY SPEAKER: Order,
plasse. I wonder whether hy hears
what you say. Kindly sit down.

Now, let ug do everything nccording
to a certain order. It all of you
jwet want to talk at the same time,
you can do that. I will give you 8
1o I minutes to do that. But nobody
will understand anything. 1 would
allow just a question each but it should
be only a question, and not for every-
body in thisg House. There must be
a limit to that also

Shri Krishna Chandra Haider

SHR] KRISHNA CHANDRA HAL-
DER (Ausgram): There was an agree-
menl with the representativeg of the
Indian Railway Signsl and Tele-com-
munication Staff  Association and
Member (Staft) on 13-12-1873 on the
following demands:—

(1) Standard Approved Yard stick
for grovision of the Signal and Tele-
communication staff on the basis of
work load and lever umits.

(2) Removal of anomalies {n pay-
scales.

MR. DEPUTY.SPEAKER: He has
already dealt witp that.

SHRI KRISHNA CHANDRA HAL-
DER: Thirdly, relieving Inspectorg of
Store responsibilities

(4) Signal and Tele-communication
failures to be treated as break downs.

(8) Staff Quarters on part with
Trafic Staff. Provizions to be made

in estimates.

What you have agreed hag not yet
been tmplemented. I want to know
Whether it will be Implemented. If
i has not yet been implemented, when
% wifi be implemented.

ot frufr form (svigrt): sumeass
N Ky gok wrew § o Wy oo B
Tontwe § wwon woew ¢ e
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fear §1 7% W § B forwwe Wt ax
R &y & wrger g fr ag w oAk K
T qard )

AN HON. MEMBER: Let the Minis-
ter also reply.

MR DEPUTY-SPEAKER: This is
not the way, every time, 5 Member
gets up, the Minister gets up. a
Member gets up ang the Minister gets
up; again another Member gets up
and the Minister gety up. It will be
like an endless story. One grass-
hopper comes, he takeg the grain and
goes away. Another one comes, takes
the grain and goes away and so on.
Do you want to run the House that
way” I am permitting members to
put questions, and according to the
time-old practice, the Minister will
note down those points and answer
those points. That shoulg conclude
the matier.

Wt wwer faw wgEl’ (be-
foar) : wwrenw wgew WaAwwTgT &
g Wt ot owm anfeat
o fiw ¥y oewe ¥w § fwd v
TAHIYT ATl wive dfray wdr ardy
art w wrd st w yoer s
ax wr &1 & ag wrer wger g fe 3
mfedt ¥ ya ¥ wry fewr ot

EroiyT ¥ o ey Wl ol
¥ grtqe, ey, e, Sngaior
safar Wit wiow QA g g 3
fadr ) gfew B werit ¥ fr dwned ow
STOw e § W oty Y raart
%7 | €% WIKA %) 498 § of W uw
ez #zx & o ¥ frwfire € a1
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[ ot wawi frsy “agws” ]

¥9 NTER 9 ORI AT w @u} w9 )
FRETEA & aw wwafaw dd aw oy
N wws § W W S A
o @ Ak ol ¥ fewrg ¥ oY
w3t s &R 1 & AR § fs w9 A W
¥ AT ¥ 89 O WY WX ¥
o o S ¥ S fr sy og ATEe
IqueY ¥ ar )

gza™ ¥ qQfegy & fom v )
D ¥ g1 fear Ay a1 Gl faawy
e #1997 @y §, 7o R ¥
g ® A«faew gnIw foar war 314
af6 Te €0 WA, fgA W W
que $o (@R ¥ sy aw mafaeda
gHTIw g fear o @ & wey Ay
7z ' &% f& ag Sona w@ o
wr R

uwrge fefewa ¥ faw s ®Y
g3 F WX wIW 9T AT WAT ¥
I F & &1 go Hio ¥ gx frgm AN
WY Fraw T fagr may § oftT g6 wréo
e UHe § grafgy wWr ®) Ty
w1 & ) WY g Sy SwwTe ATOA 6
qaz o1 Agx T oA & 7

SHR] D. D. DESAl (Kaira): 1
would like the tion. Minister to reply
about the Bhavnagar-Tarapur railway
line, about which a lot hag been said,
and the Kapadwan-Mudasa line, which
have been hanging fire for a long
time, and also about the Westerm Rall-
way Headquarters at Ahmedabad.

S8HRI H. N. MUKERJEE (Calcutta-
Narth-East): May I know what has
to the Ministerial assurance,

neorly two years old or even more,
that there woulg be a specia) cell to
look after the problemy of the Sealdgh
Division which, as the recent Ulta-

danga accident showed, is » prolific

»
4

I

"
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source of all kinds of railway infir.
mities, accidents snd so om?

SHRY D. BASUMATARI (Xokraj-
har): Last time, extensing of the
broad gauge line fromr New Bongak
gaon to Gauhati had at least been
mentioned. But it {5 noy in the Bud-
get now. I want to know from the
Minister categorically whether they
are going to mbandon this or they
want to take thig line to Gauhati.

Secondly, last time we insisted, and
I have mentioneq vesterday also, that
the Tinsukhia Express is a long dis-
tance train and it should have a diesel
engine.

SHRI K. GOPAL (Karur): I would
like to know whether the Karur-Din-
digul-Tuticorin line will be taken up
and if go when. The purvey was
‘made ten years ago and as far ag I
understand, the report is favourable.
This has been kept pending for a long
time. I would like to know whether
this has been shelved or whether this
will be taken up, or, for that matter,
any line in Tamil Nadu.

SHRI P. G. MAVALANKAR:
(Ahmedabad): I would like the
Minister to tell the House categori-
cally ag to what precisely iy the
policy of the Government with regard
to opening of new lines; in specifie
terms, I mentioned, as my bhon.
friend Mr. D. D. Desat has als
pointed out, that the construction of
Bhavnagar-Tarapur line should be
advanced by some years in view of
the acute rcarcity conditiong in Guja-~
rat. What ig the policy of the Gov-
ernment?

Secondly, he talked about cancelled
trains. I appreciste what the Minis-
ter hag sald about the problem of the
cancelled trains and the poaition sbout
special coal. Would he tell us as S0
when the cancelled traing in Gujsrat,
which number more than 50 or ¢ven
70, especially in Seurashire, will be
restarted? Can he give somy time
Heajt?

<
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BSHRY M. RAM GOPAL REDDY:
(Nizamabud): Sometime sgo our
Minister of State for Railway, pro-
mised to reduce the running time of
the Dakshin Express, but, so far it
has not been done.

Secondly, with regard to the new
Bibinagar-Nadikude rui'way line, the
foundation-stone has been laid. I
wint to know what progress has been
made, how they are going to complete
it and in how many yearg they will
complete thig new line.

I want a reply from the Minister to
these two pointg of mine.

SEVERAL HON. MEMBERS rose—

MR. DEPUTY-SPEAKER: If the
whole House gets up, how can we go
on? I see with each question, other
members get inspiration and the whole
House gels up Were do we end?
You tell me.

Moreover, I think the Minister has
soid, and he hae correctly said, that
with regard to all the Smalj and little
items he could not deal with in his
speech, he would write to the mem-
bers. Many points have been made
and that should be emough. What
else do you want? 1 think we should
put an end to it. You should volun-
tarily exercise some self-restraint..
(Interruptions). 1 see from one Parly
three or four memberg woulq like to
put questions. How is it possible?
(Interruptions). Then, in that case,
I cannot allow any more. ‘There is
no question of Group or Partles. 1
have already allowed ten members.
That should be emough..... {Inter-
“Nptiong). Pleage git down. I am
living you a choice of exercising some
elf-restraint because we have to put
¢ it somewhere. But, if everyone
vanty to get up and tuke advantage
% this, then it becomes impossible. I

wise

THE MINISTER OF RAILWAYS
(SHRI KAMLAPATI ‘TRIPATHY):
Muy I make 5 suggestion with your
permission? 1 would request the
hon. Members to write down their
questions and send them on to me.
I shall reply to them. 1t ig not at alt
possible, to reply to all these local
and individual questions here........
(Interruptions).

MR. DEPUTY-SPEAKER: Order,
please. Please allow we to regulate
the business. Now, I have said that
1 will call three from this side and
three from this side and that should
end the matter...... (Interruptions).
Mr. Ramavatar Shastriji, what is all
this? You do not hear what I am

AN HON. MEMBER: That is why
he is called a Shastri.

MR. DEPUTY SPEAKER: I you
keep a little more quiet, you will be
able to put on some weight ang you
will look 4 little more handsome. And
the Minister slso has made a handsome
offer that, if any of you who could
not put his questions, writes to him,
he will reply to it.

SHRI DINEN BHATTACHARYYA
(Serampore): Y would not have in-
sisted on putting my question hag the
Minister rephied to the cut motions X
have given......

MR. DEPUTY-SPEAKER:
put those cut motions.

I will

* SHRI DINEN BHATTACHARYYA:
But no reply is given. One of the
cut motions was—I am repeating it
ag this matter is raised ever smce I
came here—that there sre certain
level crossings on the national high-
ways. At least that level croasing
should be taken up by the Centre.
Overbridge should bseu!:euﬁéo by them;

ou di upon vernmen
g;m%htohkemeotmt .
wentotheexmsdﬂfbmtmt§
of the cosi.
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p NS!!BI K; RAMAKRISHNA, REDDY
Anghra Pradesh could not get a single
inch of railway line. 2 years back
Neadikude-Bibinagar line was sanction-
ed ang it was inaugurateq by Prime
Minister. But nothing has been done.
Now only 50 lakhs have been allotted
in the current budget When H. E.
Nizam railway merged with JIndian
Railwayg 6 crore surplug was there
and it was merged with Indian Rail-
ways. Promise was given that this
will be taken up in the erstwhile
Hyderabaq State. But nothing has
been done.

o weshtwreraw ohiw (seeie) ¢
AT gr AWy wEAT EEEEy Iro Serk
ar ag oY awy w1 o wolt whEw X
faar ¥fe agy dr oF ot wpefor 4
¥ wrw W § Foadoa & oy #
oy Wl wera W § AW
wifeat fowdnr v amt & fwr w¢
o gy Ve s W § oIk
wrew s afos age v §
qedr w7, ofr xw four ¥ geTean
¥ fag fowdt @it B Fodwr w1
@ & st a @Y wf ¥ v Iy
T @R?

SHRI B. V. NAIK (Kanara): 1
repeat the point which I made yes-
terday. Wil the hon Minister kind-
1y tell us when the Hubli-Karwar line
will be taken up for construction?

THE MINISTER OF RAILWAYS
(BHRY KAMLAPATI TRIPATHI):
Why not write to me?

Wm %Igl’.x DUTTA (g:pun
) , for Wuﬂ‘ pura
.;z‘m Desh, a_survey has al-
ready kwen made. What ig the stage
of this Jine at present?

SHRI DINESH CHANDRA QOS-
ey oottt yeurs ‘peoding propo-
years'
ﬁ'xumwmmvm:m

SHRI THA KIRUTTINAN (Siva«
ganja): Of the total cancelley traing
Bty per cent goes to the Southern
Railway. Whag ig the fate of these
cancelled trains? How much time is
the Minister going to take?

WY v sl ;oS
AERT K wowar g fs w79 X g worr
ww fowr & wre difaom oo ¥
or 9 & A grefrdy w ster
fea:, ag famgw fefesfadel wrofy
arferefy & 1 & wwwr fard wvar gy

MR. DEPUTY-SPEAKER: Even
on the face of it that charge is unfair.
Two have already spoken from the
same party. I catled Mr. Muadhukar,
I called Mr. Dinen Bhattacharyys. Y
have called the hon Member there.
1 have called Dr. Laxminarain Pan-
deya. [ have called Mr B V Naik.

do you want? Order phue

Wt Trare wret o perdY
e @Y o Y §, Wl w e
&
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ot vwrvware wrelt : wg & W fis
7 e ¥ A7 W & wwliy
WEE W WY AT | vg TRy el
ary & v ¥ any e AT TEE A
dm waT ¥ T & AW o gern
w1fge 9t |

MR. DEPUTY-SPEAKER: I do not
wani fo enter into arguments. Now,
the hon. Minister.

8HR] MOHD. SHAFI QURESH!
Sir, 1 wouid like first to take up the
question of underbridges and levelcros-
sings angd overbridges One thing
that hag been told to the House so
many times 18 that whenever there
15 a requesy from State Government
for the construction of an overbridge
or an underbridge, the railways nor-
mally ask them to bear fifty per cent
uf the expenditure But, thig hag to
be understood in the Lght of the
development which hag been there fo:
a long ttme The railways have 4
safety fund which today, amountg to
about Rs, 10 to 12 crores. Each State
©as a share in this railway safety fund.
This iy the money which has  been
collected by the railwayg but it is
lying to the credit of the State Gov-
ernmenta. The State Governments
have {0 bear fifty per cent of the
vxpenditure for the construction of an
cverbridge or an underbridge This
money they lmve to take from this
fund and no¢ from their own exche-
quer. In fact, the expenditure s
j torna by the rallways. The State
Covernments have not either tried to
§ Understang this problem or they do
+ Dot know that this money e lying
" their disposal. 1f the hon. Member
Vant, any overbridge or an under-
bridge to he comstructed in his own
Ostituency or jn his State (Inter-
‘Ptions) the proper course for him
ﬂ‘O ask they State Government to

i lo the Winistry of Rallways s
thete works may be taken up

"Rl DIVEN BEAPTACHARYYA:
"7 "ied thoss aventis.

SHRI MOHD. SHA¥] QURESHI:
You have not utilised the proper
avenue. With regard to reservation,
it hag been stated that there are cer-
tain melpractices Sp far as reser-
vation 18 concerned, the Government
hag appointeq a Committee. Almost
all the recommendations of that Com-
mittee have been accepted. The first
part of the report has been received
and 'most of the recommendationg they
have made to the Government those
have been accepted and on implemen-
tation of the arcepted recommaentds
the malpractices in reservation will
come to an end.

With regard to Bhavnagar-Tarapore,
it ig very difficult to give any infor-
mation. T recollect that it is 141 km.
in length and it entails about Ra. 125
crores of expenditure. A survey 18
in progress and once the survey report
is received, than the matter of con-
struction work will be considered.

As regards Konkan Railway, the
point has been touched by Shri Nalk
and by Shri Dandavate I have given
a detailed answer to all the points
raised by the hon Members

PROF MADHU DANDAVATE
(Rajapur)- Konkan railwayline ghould
be constructed.

SHRI MOHD. SEAFI QURESHI:
Prof. Mukerjee raised a point about
a cell n the Sealdah Division. The
idea of the cell has not been given
up When the conditions there, as
pointed out, are deteriorating we
shall have ng objection to opening a
small cell to look into the problem.
{Interruptions)

MR DEPUTY-SPEAKER. What is
jt that_you are heckling the Minister
in this way?

SHRT MOHD. SHAFI QURESHI
1 shall read out the new lines, The
point reised by Shri Bibhuti Mishra
{s this. He hag suggested a rail link
which would eliminate the gistunce of
about 50 miles, Originally, this was
said by me in Parliament that Wwe
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[Shri Mohd. Shefi Qureshi}
should take up the rail link. Now he
hgs been pressing it. 1 have the per-
mission of the hon. Minister tn see
that this matter is sympathetically
considered.

13.00 hrs,

So far as Bongajgaon-Geuhati rail-
Way line is concerned, we have taken
up that line and a crore of rupees has
been allowed this year ang this will
be spent. We are going to start. We
Mmay even get more fundy and thus
spend more money on it.

Mr. Goswami ruised a point that we
are surrendering to the road transport
what normally is our share. There is
no question of surrender to road
transport. It §s a question of coordi-
nation between the two. Wherever we
feel railways will be more economical
and useful we ask the road transport
not to develop there,

Mr. Halder ruised & point about
signal and tele-communication gstaff.
No such agreement has been reached
between the staff and the Railway

Ministry. Certain  suggestions have
been made by the tele-communication
staff and those suggestions are being
considered now by the Ruilway
Board.

o Wi g : foadww
& art ¥ e & 7w T g 1 W W
w7 5 sfeama wen gy ar A,
Faw w4 A famrfror WY aF 7 ¥

st g o g ;e &
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nndreplvtotb,ruto!lhamim;.
That should be enough. Unless any
Member wants any particular cut
motion to be put individually, I will
put all the cut-motions together.

I put cut motion No. §9 to the vote
of the House.

Cut motion No 58 was put and
negatwed.

MR. UgEPUTY.SPEAKER: I now,
put cut motion No. 31 to the vote of
the House,

Cut motion No, 21 was put and
negatived.

MR. DEPUTY SPEAKER: 1 agamn
put cut motion No. 266 to the vote of
the House.

Cut motion No. 266 was put and
negatived.

SHRI DINEN BHATTACHARYYA:
Sir, what about my cut motion No.
275,

MR. DEPUTY-SPEAKER: I want
to oblige everybody and the Members
just want to trip me every time, 1
do not have the time to Jook into all
these papers. But, 1 bad been told by
the Table that this cut motion hag not
been moved. How can, it be put to the
House? '

SHRI DINEN BHATTACHARYYA:
8ir, it has been moved, :

MR. DEPUTY-SPEAKER: If you
challenge, I will check up. You know
the practice. When the Debate starts,
we always ask the Members to send
their slips to the Table within fiften
minutes indicating the cut motions
that they would like to move and they
will be trested as moved. Here is @
b, ol Do

;mys
cut motion Nos. m, mp m wl m‘
680, 600, 794, 795, 796, 'Y and
;:TU-, Where is your cwt motion N
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SHRI DINEN BHATTACHARYYA:
That is my misfortune,

MR. DEPUTY-SPEAKER: Order
please. I expect hon Members to be
more responsible. I do not like thus.
You should not mis-lead the Chair
in that way.

Now, I will put cut motion No. 368
moved by Dr. Laxminarayan Pandeya
to the vote of the House,

Cut motion No 368 was put and
negatived.

MR DEPUTY-SPEAKER. I will

now put the rest of the cut motions
to the vonte of the House

The cut motions were put and
negatived,

MR DEPUTY-SPEAKER: Now,
the question is:

“That the respective sumg not
not exceeding the amounts shown
in the third colump of the Order
Faper be granted to the Presmdent
out of the Consolidated Fund of
India to defray the charges which
will come in course of payment
during the year ending the 31st
day of March, 1978, in respect of
the following demands entered in
the second column thereof—

Demands Nos 1 to 11, 11A and 12
to 22.7

The motion was adopled.

{The wmotions for Demands for
grants {Railways) which were adop-
ted by the Lok Sci:ha, are reproduced
below.~-Fd.]

Demanp No. 1~—Railway Boord

“That a sum not exceeding Rs
226,500,000 be grented to the President
out of the Consolidated Fund of India
to defrgy the charges which will
tome {n cowme of payment during
the year epding the 8ist dey of
Yarch, 1978 in respect of ‘Railway

v 0y
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Dxmanp Ne, 2--Mscellaneous
Expenditure

“That a sum not exceeding Rs.
10,11,63,000 be granted to the Presi-
dent out of the Consohidated Fund of
India to defray the charges which
will come in course of payment during.
the year ending the 31st day of
March, 1976, in respect. of ‘Miscellea~
neous expenditure'.”

Demaxp No 2--Peymants to Worked
Lunes and Others

“That a sum not exceeding Rs.
19,44,000 be granted to the President
out of the Consolidated Fund of Indim
to defray the charges which will come:
in course of payment during
the year ending the 31st day of March,
1976 1n  respect of paymentg to
Worked Lines and others'”

Demano No 4—Working Ezpenses—
Administration

“That a sum-not exceeding Rs.
137,86,69,000 be granted to the Presi-
dent out of the Consolidated Fund'
of Indjia to defray the charges which
wil] come in course of payment dur-
ing the year ending the 3Ist day of
March, 1976, in respect of ‘Working
Expenses-Administration’.”

Devawy  No. 5—Working Ezpenger
Repairg and Maintenance

“That 3 sum not excveeding Rs
513,83,41.000 be granted to the Presi-
dent out of the Consolidateg Fund of
India to defray the charges whick
will come in course of payment dur-
ing the year ending the J3ist day of
March, 1978 in respect of ‘Working
Expenses—Repairs and’ Maintenance’.”

Demanp No. 8-—Working Experses
Operating stalf

“That a sum not exveeding Rs
292,34.01000 be granted to the Presi-
dent out of the Consolidated Fund of
India to defray the chargey which
will come in course of pa;mm‘th:ur-
ing the year ending the 3lst of
March, 1978, in respect ug.! Waorking

Expenses—Opurating b
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{Mr. Deputy-Speaker]
Demanp No. 7—Working Expenses
Operation (Fuel)

“That & sum not Exceeding Rs.
247,1526,000 be granted to the Presi-
«dent out of the Consolidated Fund of
India to defray the charges which
wil] come in course of payment dur-
ing the year ending the 31st day of
March, 1976, in respect of ‘Warking
Expcme-Opmuon (Fuel)'»

Demawp No. 9-Working Expenses—
Operation other than Staff and Fuel

“Thet a sum not exceeding Rs.
78,55,31,000 be granted to the Pres-
dent out of the Consolidated Fund of
India to defray the charges which
will come in course of payment dur-
ing the year ending the 31st day of
March, 1976 in respect of ‘Working
Expenses—Operation other than Staff
and Puel'”

Dzmaxp No. 8—Working Erpenses—
Miscellaneous Expénses

“That & sum not exceeding Rs.
51,72,80,000 be granteq to the Presi-
dent out of the Consohdated Fund of
India to defray the charges which will
«come in course of payment guring the
year ending the 38ist day of March,
1978 in respect of Working Expenses—
Miscellaneous Expensed.”

Dxmasn No. 10—Working Erpenses—
Staff Welfare

“That a sum not exceeding Rs.

46,942,000 be grented to the Presi-
derit sut of the Comlithted Fung of
Indis to defray the charges which
will pome in course of payment dur-
ing the year ending the 3lst day of
March, me in respect of "Working
Expepses—ftafl Welfare'”

Drscsnp No, 11-—-Working Exrpenses—
Aipropristion to Depreciation Reterve

‘;::nmt e::m‘ R!.
n oom granted u

Mﬂ%m

wmmumcoumnfmmmdmv

ng the ending the 3ist day of Muyeh,
!lacb 1978 in respect of w
stion to Depreciss

tion Reserve Fund'»

Demano No  11--A—Working Expens-
es——Approprigtion to Pension Fund

“That a sum not exceeding Rs.
17,00,00,000 be granted to the Presi-
dent out of the Consolideted Fund of
India to defray the charges which
will come in course of payment dur-
ing the year ending the 3lst day of
March, 1976 in respect of ‘Working
;:penws—-Appropﬂmon to Pension

ndl")

Demano No  12—Diwvidend to Genergl
Revenues and Contribution for Grants
to States n lieu of Passtenger Fare
Tax

“That a sum not exceeding Rs,
197,88,48,000 be granied to the Presi-
dent out of the Consohidateq Fund of
India to defray the charges which
will come in course of paymeng dur-
ing the year ending the 31st day of
March, 1878, jn respeet of ‘Dividend
to General Revenues and Contribu-
tion for Grants to States in heu of
Passenger Fare Tax'.”

Drvasp No. 13—Open Lane Works
Revenue

“That & sum not exceeding Rs.
7,50,20,000 be granted to the Presi-
dent out of the Consolidateq Fund of
Indis to defray the charges which
will come In course of payment dur-
ing the year ending the 3lst day of
March, 1976, In respect of ‘Open Line
Works (Revenue)"'

Demawn No, 14~-Conatruction of Netw
Lines—Capital and Depreciation Re.
serve Fund

“‘l'hat notmm"m-
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‘Construction of New Lines—Capital
and Deprociation Reserve Fund'.”

Demann No. 15-..Open Line Works—
Capital, Depreciation Reserpe Fund
and Development Fund

“That a sum not exceeding Rs.
6069,85,54,000 be granted to the Presi-
dent out of the Consohdated Fund of
India to defray the charges which
will come in course of payment dur-
ing the year ending the 31st day of
March, 1978 in respect of ‘Open Line
Works—Capital, Depreciation  Re-
serve Fund and Development Fund'”

Desann No, 18—Pensionary  Char-
ges—Pension Fund
“That a sum not  exceeding Rs.

18,07,29,000 Le granted to the Presi-
dent out of the Consohidated Pund of
Inda to defray the charges which
will come 1n course of payment dur-
ing the year ending the 31st day of
March. 1876 in respect of ‘Pensionary
Charges-—Pension Fund’'”

Demanp No, 17—Repayment of loans
from General Revenues and wilerest
thereoni—Development Fund

“Thet a sum not exceeding Rs
6.77,02.000 e granted to the President
out of the Consolidateg Fund of India
to defray the charges which will come
in cotirse of payment during the year
ending the 31zt day of March 1978 in
respect of Repayment of loans from
General Revenues and interesy there-
on—Development Fund' ™

Dzmaxn  No. 18—Appropriation  to
Development Fund

"That & sum not exceeding Rs.
'1’8 0000000 by granted to the Presi-
!ent out af the Consolidated Fund of
"diu to detray the charges Wwhich
‘,’;‘“ ‘ome in vourse of payment dur-
Mo e ending
fo th, 1978 tn respect of ‘Appropria-

™ to Development Fund'.”
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Demaxp No. 18-..Appropriation to
Revenue Reserve Fund

‘“That @ sum not exceeding Re.
5,02,79,000 be granted to the Presi-
dent out of the Consolidated Fund of
India to defray the charges which
will come in course of payment dur-
ing the year ending the 3ist day of
March, 1978 in respect of ‘Appropria-
tion to Revenue Reserve Fund'.”

Denaxp No, 20-—Paymentg towards

Amortisation of Over-Capitalisation,

Repayment of Loans from General

Revenues and interest thereon—Reve-
nue Reserve Fund

“That a sum not exceeding Rs.
108,23,77.000 be granted to the Presi-
dent out of the Consohdated Fund of
India to defray the charges which
will come in course of payment dur-
ing the year ending the 3ist day of
March, 1976 in respect of ‘Payments
towardg Amortisation of Over-Capi-
talisation, Repayment of Loang from
General Revenues and interest there-
on—Revenue Reserve Fund'.”

DeEmanpg  No. 2l—Appropriation to
Accident Compensatton, Safety and
Passcnger Amenties Fund

“That a sum not exceeding Rs.
7,53.20,000 be granted to the Presi-
dent out of the Consolidated Fund of
India to defray the charges which
will come in course of payment dur-
ing the year ending the 3lst day of
March, 1978 in respect of 'Appropria-
tion to Accident Compensation, Safety
and Passenger Amenties Fund'.”

Demann No. 22—Accident Compensa-
tion, Saftey and Passenger Amentilies
Fund

“That a sum not exceeding Rs.
2,11,62.000 be granted to the President
out of the Consolidsteq Fund of
India to defray the charges which
will come in course of payment dur-
ing the year ending the 31st day of
March, 1976 in respect of ‘Accident
Corapensation, Safety and Pussanger
Amenities Fund'”



